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LOK SABHA 

Thursday, August 30, 1962/Bhadra 8, 
1884 (Saka). 

'he Lok Sabha met at Eleven of the 
Clock. 

[MR. SPEAKER in the Chair] 

ORAL ANSWERS TO QUESTIONS 

Exodus of Minortty ComllUlJll.ty 
from East Pakistan 

+ r Shrl p. R. Chakravertl: I Shri P. K. Deo: 
Shri Narendra Singh 

Mahida: 
Shri S. M. Banerjee: 
Shri S. C. Samanta: 
Shri Subodh Hausda: 
Shri B. K. Das: 
Shri M. L. Dwlvedi: 
Shri Indrajlt Gupta: 
Shrl Shree Narayan Das: 

Shrl P. C. Borooah: 
Shri Bhagwat lba Azad: 
Shri Bhakt Darshan: 
Shri Trldlb Kumar 

Chaudhurl: 
·69'7. ~ Shrl Rameshwar Tantta: 

I Shrl Sarkar Murmu: 
Shrt A. K. Gopalan: 
Shrt Imbichibawa: 
Shrl Yashpal Singh: 
Shri Bibhutl Mlshra: 

I Shrl Rishang Kelshlng: 
Shri Ram Ratan Gupta: 
Dr. U. Misra: 
Shrimatl Renu 

Chakravartty: 
Shrt Ra~hunath Singh: 
Shrt Hem Barna: 
Shrl H. C. Soy: r Shri Besra: 

L Shri Marandi: 
Will the Minister of Works, HoWl-

Ing and Supply be pleased to state: 
1684 (Ai) LSD-I. 
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(a) whether there has been large 
scale exodus of Santhals, Raibanshi 
and other classes of minority com· 
munity from East Pakistan to India; 

(b) if so, the total number of such 
persons who have crossed over to 
India till the end of June, 1962; 

(c) what measures have been 
adopted by Government in glvmg 
relief to these helpless people; and 

(d) whether and how Government 
propose to rehabilitate them? 

The Deputy Minister in the MInis· 
try of Works, Housing and Supply 
(Shri p. S. Naskar): (a) and (b). 
According to the information given 
by the Government of West Bengal, 
about 11,000 Santhals had come from 
East Pakistan to India till the end of 
July, 1962. 

( c) Families in extreme distress 
get relief from the State Government 
under the Gratuitous Relief Scheme. 

(d) It was decided in the first 
instance to rehabilitate 1,000 Santhals 
in nandakaranya 

Shri P. R. Chakraverti: Are these 
relief measures taken up on an ad 
hoc basis or in pursuance of the 
policy . which will ri~w be applied to 
the displaced persons? 

The Minister of Works, Housing 
and Supply (Shrt Mehr Chand 
Khanna): An emergent situation arose 
and we took certain decisions. That 
is the position for the present. 

Shrt P. R. Chakravertl: In consi· 
deration of the circumstances that 
compelled these people to cross the 
frontiers even at the cost of their 
lives, do Government propose to 
revise the earlier policy of treating 
the displaced persons as immigrants 
and not as migrants? 
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Shri Mehr Chand Khanna: These 

persons can be divided under two 
heads, one, all those who have been 
coming right from 1958 by taking 
migration certificates where it is 
clearly laid down that they will not 
ask for any relief or rehabilitation. 
benefits. The others are those who 
have now come within the last 3 or 
4 months, mostly Santhals, number-
ing about 11,000. In their case, they 
have no migration certificates. We 
have considered the matter; and we 
are glvmg them every possible help, 
relief and rehabilitation assistance. 

Shri Subodh Hansda: The Minister 
stated that thousands of families will 
be rehabilitated in the Dandakaranya 
area. May I know whether it is a 
fact that many of the Santhals refuse 
to go to that Dandakaranya area? If 
so, what is the reason for their not 
accepting the offer? 

Shri P. S Naskar: It is a fact that 
at the begi~ning only a few Santhals 
did agree to go to the Dandakaranya 
area because certain vested interests 
in West Bengal floated a rumour that 
Dandakaranya was full of demons 
and tigers. Lately, a batch of the 
leaders of the Santhals has gone to 
Dandakaranya to see things for 
themselves. As the han. Member 
might have read in the newspapers, 
they came back with great satisfac-
tion; and they are asking their peo-
ple to go to Dandakaranya. And. for 
the information of the House, I may 
say that in a day or two 30 to 40 
more families will be going there and 
some more will be going later on. 
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Shri B. K. Das: May I know what 
arrangements will be made for those 
persons who are not agriculturists 
and who cannot be rehabilitated in 
Dandakaranya? 

Shri P. S. Naskar: The Santhals 
are agriculturists. 

Shri Trldlb Kumar Chaudhuri: 
Apart from thousands of Santhals 
who are being settled in Dandakar-
anya, what is the Government's 
decision with regard to the Rajbansis 
and non-Santhals who have come 
over and may I know whether any 
scheme has been formulated with 
regard to them? 

Shri Mehr Chand Khanna: Out of 
the 11,000 persons who are reported 
'to have come without migration certi-
ficates, the number of Santhals is 
round about 9,500; and the remain-
ing 1,000 and some 500 more, we are 
prepared to consider their cases, pro-
vided they have come during this 
period. As far lIS rehabilitation is 
concerned, there is a policy laid 
down in the Dandakaranya scheme 
and they are being dealt with under 
that scheme. 

Shri Hem Barua: In view of the 
fact that there has been tension in 
Rajshahi and adjoining districts of 
East Pakistan till now and there has 
been an exodus of the minority com-
munity to this country, may I know 
whether Government propose to for-
mulate a plan to rehabilitate all 
those people who have been coming 
in? 
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Shri Mehr Chand Khanna: can 
only rehabilitate those who want to 
be rehabilitated. 

Shrl Narendra Singh Mahida: What 
is the percentage of minorities that 
have come over here and what is the 
percentage that is left over there? 

Shri Mehr Chand Khanna: That 
has nothing to do with this question. 

Mr. Speaker: Have they any infor-
mation? 

Shri Mehr Chand Khanna: I never 
said that we have no information. I 
said that it has nothing to do with 
this question as the main question is 
about the minorities who have come 
over to India. 

Mr. Speaker: If information is 
av~ilable, that may be given. 

Shri Mehr Chand Khanna: The 
question should be addressed to the 
Ministry of External Affairs. I am 
only concerned about the Santhals in 
a limited way, about those who have 
come over here. 

Mr. Speaker: The other minorities 
was also put down in the question 
Rajbhansis and others. What per-
centage has cOme and what remains? 

Shri Mehr Chand Khanna: I have 
just answered that of the 11,000 per-
sons who have come with no migr.a-
tion certificates, about 9500 are 
Santhals and the remaining 1500, non-
Santhals. 

Shrl S. M. Banerjee: May I know 
whether the Government has taken 
steps to consult the Government of 
Bihar to settle some of these Santhals 
who have come over to our country 
in Santhal Parganas in Bihar and 
what is their reaction? 

Shrl Mehr Chand Khanna: At pre-
sent we are only considering the 
rehabilitation of these people in 
Dandakaranya. 

Shri Indrajit Gupta: Out of these 
11.000 Santhals who have cOme over 
during the last 3-4 months, what is 
the actual number who have actually 

applied to the Government fOr relief 
and what is the scale on which they 
are being given relief? 

Shri Mehr Chand Khanna: The 
relief that was given in the early 
stages, within the first few days 
under the State gratuity scheme, was 
a small amount. This was raised in 
this Parliament and we also looked 
into the matter. Immediately I got 
in touch with the Chief Minister of 
West Bengal. I told him that we 
will be willing to give some additio-
nal amount and if he wanted some 
money immediately, I could also place 
at his disposal a smali amount from 
my discretionary grant. But the 
Chief Minister told me that there 
was no one to take the relief. 
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Shrl Abdul Ghani Gonl: May I 

know whether the migration on a 
large scale is due to economic depres-
sion there or due to discriminatory 
treatment meted out to them? 

Shrl Mehr Chand Khanna: That 
question should be very appropriate-
ly put to the Ministry of External 
Affairs. 
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